RAJYA SABHA
Satuday, the 7th September201316 Bhadra, 1935 (Saka)
The House met at eleven of the clock,
MR. DEPUTY CHAIRMAN in the Chair
MESSAGES FROM LOK SABHA
MR. DEPUTY CHAIRMAN: Now, messages from Lok Sabha.
(i) The Rajiv Gandhi National Aviation University Bill, 2013

(i) The Prohibition of Employment as Manual Scavengers and their
Rehabilitation Bill, 2013

(iii) The Parliament (Prevention of Disqualification)Amendment Bill, 2013
(v) The Representation of the People (Amendment andalidation) Bill, 2013

SECRERRY-GENERAL : Sir, | have to report to the House the following messages
received from the Lok Sabha, signed by the Secretary-General of the Lok Sabha:

()  “In accordance with the provisions of rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, | am directed to enclose the Rajiv Gandhi
NationalAviation University Bill, 2013, as passed by Lok Sabha at its sitting
held on the 6th Septemh&013.”

() “In accordance with the provisions of rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, | am directed to enclose the Prohibition
of Employment as Manual Scavengers and their Rehabilitation Bill, 2013, as
passed by Lok Sabha at its sitting held on the 6th Septe@®3.”

(1) “In accordance with the provisions of rule 120 of the Rules of Procedure and
Conduct of Business in Lok Sabha, | am directed to inform you that Lok
Sabha, at its sitting held on the 6th SeptemB@fi3, agreed without any
amendment to the Parliament (Prevention of Disqualifica#tongndment
Bill, 2013, which was passed by Rajya Sabha at its sitting held on the 22nd
August, 2013.”

(IV) “In accordance with the provisions of rule 120 of the Rules of Procedure and
Conduct of Business in Lok Sabha, | am directed to inform you that Lok
Sabha, at its sitting held on the 6th SeptemB@efi3, agreed without any



2 Re: Passing of [RAJYA SABHA] Constitution (One
Hundred and Wentieth Amendment)-Bill, 2013

amendment to the Representation of the People (AmendmeXitbaaltion)
Bill, 2013, which was passed by Rajya Sabha at its sitting held on the 27th
August, 2013.”

Sir, | lay a copy each of the following Bills on thable:
(1) The Rajiv Gandhi Nationaviation University Bill, 2013.

(20 The Prohibition of Employment as Manual Scavengers and their Rehabilitation
Bill, 2013.

Re: PASSING OF CONSTITUTION (ONE HUNDRED AND
TWENTIETH AMENDMENT) BILL, 2013
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SHRI C.M. RAMESH (Andhra Pradesh): Sir...(Interuptions).....
it AT vipY e - W, AT US THR v T (cam)...

SHRIV. HANUMANTHA RAO (Andhra Pradesh): Sieveryday they have this
...(Interruptions)...¥R, ...(@qEM).. ¥ F&T P TRME I T © |...(TTEM)...
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SHRI C.M. RAMESH: Who has made this(Interruptions).....

it T viwR YN - W), TART 9gd TR vy 2. (@@auE). W), R fovg g
2 f& fUsel gwl..(@aum™)... Mr. Chowdary just a minute...(Interuptions).....

SHRI C.M. RAMESH: Sir Zero Hour is going on in....(Interuptions).....

MR. DEPUTY CHAIRMAN: Please, please.(Interruptions).....
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